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STSRTET/ AR /A, T,
FHAL/ TR/, T,
ERIREVACIEINEEEECIE TR
ST STE T AT e 1/ T=I=T,
TS RIS E T/ =T/ (.,
THET/TR/ A, a1,

TR AT aTAH/ . 7T,
AR ITeaT/ae e, =/ am

8 326 |f&sit | FfT | 0.0331

TRT 0.2472

FATHETA 250 | fosft | Ffw 0.0088 Y, FEATA, BIATH, 9@,
HEYHTE, AEHIIHTR, FAAE,
FAAE, SIS,

dleellet, {THALA

248/1 | fasft | Ffw 0.0520 T, FEATA, BIEAT, @,
AEAYHTE, AEHIIHTE, FAAE,
FAAE, SIS,

sl llet, <IHAG[4

TIT 0.0608
HEENT 3.6228 Ha.

[£. 1.9, U117 T F.H1.E .U S (S)/5 /2022 -3 /37 Ry H.E /H1.-31 /Sru=ne (F3ge< 91T 60371)]
o AT, T yermatae sfaawr (Fei)

MINISTRY OF RAILWAYS
[North Central Railway (Construction Department)]
NOTIFICATION
Prayagraj, the 18th July, 2025

S.0. 3372(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Central Railway, Construction department), Notification number, S.0. 3510 (E) dated thel7™April, 2025 published in
Gazette of India, Extraordinary, Part I1, section 3 Sub-section (ii), dated the 20" August, 2024 (hereinafter referred to
as the said notification) and issued under sub-section (1) of section 20A of the Railways (Amendment) Act, 2008 (11
of 2008) (hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely special railway project of Jhansi-Khairar-Manikpur and Khairar-Bhimsen
doubling Railway project (411 km) in District Chitrakoot in the state of Uttar Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely “Amar
Ujala”and “The Times of India”Dated 11"may, 2025 under sub section (4) of section 20A of the said Act;

And whereas, all the objections received in this project have been disposed of by the competent authority;

And whereas, in pursuance of sub-section 20E of the said Act, the Competent Authority has submitted its report
to the Central Government;
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Now therefore, upon receipt of the report of the Competent Authority, and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central government free from all encumbrances.

And, that all persons interested in the above mentioned land in pursuance of sub-section (04) of section 20 (F)
of the said Act by the Central Government are hereby informed that they may, personally or through an agent or legal
practitioner, be notified by the competent authority Special Land Acquisition Officer Chitrakoot, can submit his
claim in the next 20 days from the date of publication of this notification in the office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
Jhansi-Khairar-Manikpur and Khairar-Bhimsen doubling Railway project (411 km) 07 villages in karvi Tehsil of
Chitrakoot in the state of Uttar Pradesh under Special Land Acquisition Officer Chitrakoot,in the State of Uttar

Pradesh.
Type Acquired
S.No. Name of Village Plot of Nature Area (In Land Owner/ Beneficiary Name
No. of Land
Land Hect.)
1 2 3 4 5 6 7

Arbind Kumar son of Rambahori
Residence: Residential Village, Ashok
Kumar son of Rambahori Residence:
Residential Village, Santosh Kumar son
1 378 Private |Agriculture | 0.3641 of Rambahori Residence: Residential
Village, Sonu son of Rambahori
Residence: Residential Village,
Shailendra Kumar son of Rudra Pal
Residence: Residential Village.

RAULI Seema wife of Padmanabhi Residence:
KALYANPUR Residential Vill Sneh Lata Singh
2 (LC-485) 1022 | Private WAgriculture | 0.2084 esidential vitlage, oneh Lata Sing

wife of Premnarayan Singh Residence:
Residential Village.

Kuljeet son of Ramnath Residence:
Residential Village, Basantkumar son of
Ramnath Residence: Residential
3 1019 | Private | Agriculture] 0.0813 Village, Rajkishore son of Girdharilal
Residence: Residential Village,
Ramroop son of Girdharilal Residence:

Residential Village.
TOTAL 0.6538
Anil Singh / son of Sukhdev Singh /
1 413 Private Agriculture | 0.0820 resident of Padri Tehsil, Karvi, Dilip

Singh / son of Mohan Singh / resident of
Padri Tehsil, Karvi.
2 A'i’;gﬁ‘;gf R 412 [ Private Pgriculre | 0.0280 Panuva/Son BIdi/R. Gram.
Siyadulari Singh / wife of Khajanchi
Singh / resident of Bharatkoop village,
Seema Singh / wife of Shubhlal Singh /
resident of Bihar MajraPahara.

3 408 | Private Agriculture | 0.1596

TOTAL 0.2696

" 1) Kallu/son Bihari Lal/R.Village, 2)
Krishna Bihari/son
Kedarnath/R.ArkiH.M.Pyarelal Colony
Karvi, 3) Bodhan Lal/son
Chunka/R.Village, 4) Rammilan/son
Nandram/R.Ahmadganj

AHMADGANJ . .
1 (LC-495) 94 Private |Agriculture | 0.0423
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5) Lambri/son Bihari Lal/R.Village, 6)
Vikas/son Nandram/R.Ahmadgan;"

Private

Agriculture

0.0254

1) Urmila Singh/wife of late Shiv Prasad
Singh/resident of Ahmedganj, 2)
Girjasharan Singh/son of Bhagwat
Prasad/resident of village, 3)
Girjasharan Singh/son of Bhagwat
Prasad/resident of village, 4) Prem
Singh/son of Bhagwat Prasad/resident of
village, 5) Prem Singh/son of Bhagwat
Prasad/resident of village, 6)
Bhagwandin/son of Rajaram/resident of
village, 7) Rajkumar Singh/Son of
Bhagwat Prasad/Resident of Village, 8)
Rajkumar Singh/Son of Bhagwat
Prasad/Resident of Village, 9) Rajiv
Kumar Singh/Son of Shiv Prasad
Singh/Resident of Ahmedganj, 10) Ram
Singh/Son of Bhagwat Prasad/Resident
of Village, 11) Ram Singh/son of
Bhagwat Prasad/resident of village, 1)
Urmila Singh/wife of Shiv Prasad
Singh/resident of Ahmedganj, 2)
Kallu/son of Bihari Lal/resident of
village, 3) Bodhan Lal/son of
Chunka/resident of village, 4)
RamMilan/son Nandram/R.Ahmedganj,
5) Lambri/son Bihari Lal/R.Village, 6)
Vikas/son Nandram/R.Ahmedganj.

Private

Agriculture

0.0644

1) Urmila Singh/wife of late Shiv Prasad
Singh/resident of Ahmedganj, 2)
Girjasharan Singh/son of Bhagwat
Prasad/resident of village, Prem
Singh/son of Bhagwat Prasad/resident of
village, Bhagwandin/son of
Rajaram/resident of village, 7)
Rajkumar Singh/s/o Bhagwat
Prasad/resident of village, Rajiv Kumar
Singh/s/o Shiv Prasad Singh/resident of
Ahmedganj, 10) Ram Singh/s/o
Bhagwat Prasad/resident of village.

Private

Agriculture

0.0906

1) Urmila Singh/wife of late Shiv Prasad
Singh/resident of Ahmedganj, 2)
Girjasharan Singh/son of Bhagwat
Prasad/resident of village, Prem
Singh/son of Bhagwat Prasad/resident of
village, Bhagwandin/son of
Rajaram/resident of village, 7)
Rajkumar Singh/s/o Bhagwat
Prasad/resident of village, Rajiv Kumar
Singh/s/o Shiv Prasad Singh/resident of
Ahmedganj, 10) Ram Singh/s/o
Bhagwat Prasad/resident of village.

2 95
3 96
4 97
5 98

Private

Agriculture

0.1392

1) Omnarayan/son Late
Munnalal/R.Village, 2) Kamlesh
Kumari/wife Late Munnalal/R.Village,
3) Chunnalal/son
Radheshyam/R.Village,

4) Prakash Chandra/son
Radheshyam/R.Village, 5) Bhaskar/son
Late Munnalal/R.Village, 6) Rajendra
Prasad/Son Radheshyam/R.Village, 7)
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10

Himanshu Naba.Age 13 years/Son Late
MunnalalSr.Kamlesh Kumari
(Mother)/R.Village.

133

Private

Agriculture

0.0252

Gaya Prasad / son Banshilal / resident of
Kapsethi, Urmila Devi / wife of late
Rambahori / resident of Baldaunganj,
Karvi, Nisha Soni / wife of Hiralal /
resident of Baldaunganj, Karvi.

135

Private

Agriculture

0.0427

Ejaz Khan / son of Razzaq Khan /
resident of Dubaria village Badausa
tehsil Atarra
Ramanand / son of Chandrika Prasad /,
resident of Barcha village Badausa tehsil
Atarra, Guddi Devi / wife of Umesh
Chandra / resident of Khajuriha tehsil
Mau, Shivshankar / son of Govinddas /
resident of Purani Bazar, Karvi, Munni
Devi / wife of Rajprakash / resident of
Jamhil, Indrani / wife of Ramkhelavan /
resident of Bhaisaundha.

136

Private

Agriculture

0.0554

Ejaz Khan / son of Razzaq Khan /
resident of Dubaria village Badosa tehsil
Atarra, Ramanand / son of Chandrika
Prasad / resident of Barcha village
Badosa tehsil Atarra, Shivkumari / wife
of Pradumn Prasad / resident of
Amanpur, Rashmi / wife of
Jagatnarayan / resident of ni.Char.
Phoola Devi / wife of Chhedilal /
resident of Gandhiganj Karvi, Bhimsen /
son of Somdatt / resident of Char, Savita
/ wife of Deenbandhu / resident of
Station Road Karvi, Shivprem / son of
Ramchandra / resident of Chibon,
Arvind Kumar / son of Ramkhelavan /
resident of Laxmanpuri Karvi, Lalmani /
wife of Phoolchandra / resident of
Shankar Bazar Karvi, Sanno Devi / wife
of Shiv Karan / resident of Shankar
Bazar, Karvi, Manrupa Devi / wife of
Yogendra Pal / resident of Pahadi
Bujurg..

138

Private

Agriculture

0.0229

Urmila / wife of Rajole Prasad / resident
of Budwali tehsil Mauranipur district
Jhansi, Prakashwati / wife of Ramkaran
/ resident of Purva Taraunha, Ranu /
wife of Deepak / resident of Jankipuri
Karvi, Ramsakhi / wife of Lakhanlal /
resident of SDM Colony Karvi, Ruchita
/ wife of Deenbandhu / resident of
Amarpur tehsil Mau,
H.M.ShantipuramAhmedganj,
Sushma/wife
Dinanath/R.VikasnagarAmanpur
Shivvishal / son Shivautar /
R.RajendranagarOrai.

139

Private

Agriculture

0.1392

1) Gaurang Gautam/Ram Mohan
Gautam/Station Road, Lakhan Colony,
Atarra, Banda, 2) Manju Gautam/Late

Ram Mohan Gautam/Station Road,
Lakhan Colony, Atarra, Banda, 3)
Yogendra Kumar/son of Rajendra
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11

12

13

14

15

16

Prasad/Resident of Ward No. 19 Lakhan
Colony, Atarra District Banda, 4) Ram
Bhushan / son of Rajendra Pras.ad /
resident of Ward No. 19 Lakhan Colony,
Atarra District Banda, 5) Himangi / Ram
Mohan Gautam / Station Road, Lakhan
Colony, Atarra, Banda.

148

Private

Agriculture

0.0090

1) Arvind Kumar Shukla / son of
Jageshwar Prasad Shukla / resident of
Aichwara tehsil Manikpur, 2)
Krishnakant / son of Madan Mohan /
resident of Pandey Colony Dwarikapuri
Karvi, 3) Ram Bhushan / son of
Rajendra Prasad / resident of Ward No.
19 Lakhan Colony Atarra district Banda.

149

Private

Agriculture

0.0424

1) Gaurang Gautam/Ram Mohan
Gautam/Station Road, Lakhan Colony,
Atarra, Banda, 2) Manju Gautam/Late

Ram Mohan Gautam/Station Road,
Lakhan Colony, Atarra, Banda, 3)
Yogendra Kumar/son of Rajendra
Prasad/Resident of Ward No. 19 Lakhan
Colony, Atarra District Banda, 4) Ram
Bhushan / son of Rajendra Pras.ad /
resident of Ward No. 19 Lakhan Colony,
Atarra District Banda, 5) Himangi / Ram
Mohan Gautam / Station Road, Lakhan
Colony, Atarra, Banda.

150

Private

Agriculture

0.0350

Saroj/daughter Baijnath/Ni. Tarouhan,
Nand Kishore Gupta / son Dwarika
Prasad Gupta / Resident Gandhiganj

Karvi, Rohit Nandan Gupta / son Nand

Kishore Gupta / Resident Gandhiganj

Karvi, Ramkripal / son Chhotelal /
Resident Chilla Teh.Pailani Dist. Banda,
Asha Devi / wife of Ramkripal / resident

of Chilla Tehsil Pailani Dist. Banda, 1)

captive //

142

Private

Agriculture

0.0487

Kusama Debi/wife
Radheshyam/R.Tarohan

153

Private

Agriculture

0.0236

Kusuma Devi/wife of
Radheshyam/resident of Tarauhan, 2)
Mamta Devi/wife of Umesh
Singh/resident of Bhambore, 3) Lakshmi
Devi/wife of Santosh Kumar/resident of
Rasulpur alias Baisapur tehsil and
district Fatehpur.

198

Private

Agriculture

0.0039

1) Ajay/s/o Har Prasad/resident of Karvi
Sarkar, 2) Anil Kumar/s/o
Chhedilal/resident of Gandhiganj
Karvi
3) Chandraprabha/w/o Jugulkishore
Singh/resident of Bedi PuliaAhmedganj,
4) Neelam Gupta/daughter of Chhedilal
Gupta, w/o Prashant Keshari/Civil Lines
Gandhiganj Karvi Tehsil Karvi, 5)
Phoolmati/wife of Bhaiyalal/resident of
Kamasin Tehsil Baberu District Banda
6) Manisha Yadav/wife of Shivnaresh
Yadav/resident of SDM Colony
Karvimafi, 7) Maina/wife of Devendra
Kumar/resident of Banianpurva village
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Barcha (B) Tehsil Atra district Banda, 8)
Rajkumari/wife of Gorelal/resident of
Purani Bazar, Karvi
9) Rajul Devi/wife of
Ramkishore/resident of Rampur Paldev,
10) Rampyari/wife of
Keshavchandra/resident of Purva
Taraunha, 1) Ramlali Devi / wife of
Rajkumar Singh / resident of Nandwara
tehsil Naraini district Banda, 12) Vinay
Kumar / son of Chhedilal / resident of
Gandhiganj Karvi, 13) Vinod Kumar /
son of Maheshwari Prasad / resident of
Dewal tehsil Rajapur, 14)
Shivkumar/son Shripal/resident of
Narayanpur
15) Sarojdevi/wife of
Yogendranarayan/resident of
FatapurwaMazra Rasin Tehsil Karvi,
16) Sunil Kumar/son Chhedilal/resident
of Gandhiganj Karvi, 17) Sushila
Devi/wife of Ashok Kumar
Singh/resident of Syedpur tehsil Khaga
district Fatehpur.

TOTAL

0.8099

CHANDRAGAH
NA MAFI(LC-
496)

285

Privat
e

IAgriculture

0.0317

1) Amirchandra/Son Late
Babulal/R.Chandragahna, 2) Garibdas/Son
Late Babulal/R.Chandragahna
3) Gulzar Singh/son Ram Bhavan/R.Village,
4) Chandrapal/son Late Ganga Prasad/R.
moon jewel
5) Jitendra Singh/Son Late Ganga Prasad/R.
Chandragahna, 6) Gyanendra Singh/Son Late
Gangaprasad/R. moon jewel, 7) Rajnarayan
Singh/son Ram Bhavan/Ni.Village, 8)
Rajendra Singh/son Late Ganga Prasad/Ni.
moon jewel
9) Ramkali/wife Late
Babulal/R.Chandragahna, 10)
Rambkishore/Son Shri Krishna/R. Village, 11)
Ramnarayan Singh/son
Rambhavan/R.Village, 12) Rammilan/son
Shri Krishna/R. Gram, 13) Ramsingh/s/o
Rambhavan/resident of village, 1)
Jagdishprasad/s/o Ramsajivan/resident of
village, 2) Ramshiroman/s/o
Ramsajivan/resident of village,

457

Privat
e

IAgriculture

0.0522

1) Kamtaprasad/son Ramprasad/R. Village,
2) Beniprasad Singh/s/o Ramprasad/R.
Village, 3) Ramnarayansingh/s/o
Ramprasad/R. Village, 4) Santosh Singh/son
Shivmangal/resident Chandragahna.

456

Privat

Agriculture

0.0668

" 1) Dashrath/son Rampratap/R.Village, 2)
Punia/wife late Rampratap/R.Village, 3)
Babbu/son Rampratap/R.Village, 4)
Radheshyam/son Rampratap/R.Village, 5)
Shankarlal/son Matganjan/R.Village, 6)
Suresh Kumar/son Matganjan/R.Village.

455

Privat
e

Agriculture

0.0686

1) Amarpal/Late Ramjiavan/Village-
Chandragahna, Tehsil-Karvi, District-
Chitrakoot, 2) Amar Singh/Late
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Ramjiavan/Village-Chandragahna, Tehsil-
Karvi, District-Chitrakoot, 3)
Purushottam/Late Ramjiavan/Village-
Chandragahna, Tehsil-Karvi, District-
Chitrakoot, 4) Bachchi Lal/Late
Ramjiavan/Village-Chandragahna, Tehsil-
Karvi, District-Chitrakoot, 5)
Ramswaroop/Late Ramjiavan/Village-
Chandragahna, Tehsil-Karvi, District-
Chitrakoot.

452

Privat
e

Agriculture

0.1024

1) Kamlesh Kumar/son
Vishunath/Ni.Village, 2) Kallu/son
Chunbad/Ni.Village, 3) Kunjilal/son
Badluva/Ni.Village. Village, 4) Bhaiyalal/son
Badaluva/R. Village, 5) Bhairon/son
Chunabad/R.Village, 6) Rajkumar/son
Sadlu/R.Village, 7) Queen/daughter
Chunabad/R.Village, 8) Rampyari/wife late
Chunabad/R.Village, 9) Rammurat/s/o
Chunabad/R.Village, 10) Ramsanehi/s/o
Badaluwa/R. Village, 11) Rameshwar/son
Vishunath/R.Village, 12) Lakshmi
Prasad/son Vishunath/R.Village, 13)
Shivkumar/son Sadlu/R.Village, 14)
Shivlal/son Chunbad/R.Village.

554

Privat

IAgriculture

0.0233

1) Kamtaprasad/son Ramprasad/R. Village,
2) Beniprasad Singh/s/o Ramprasad/R.
Village, 3) Ramnarayansingh/s/o
Ramprasad/R. Village, 4) Santosh Singh/son
Shivmangal/resident Chandragahna.

575

Privat
e

IAgriculture

0.0132

1) Chunkavan/son Ramcharan/R. Village, 2)
Gyan Singh/son Ramcharan/R. Village, 3)
Shivprasad/son Ramcharan/R. Village, 1)

Dashrath/son Rampratap/R.Village, 2)
Punia/wife late Rampratap/R.Village, 3)
Babbu/son Rampratap/R.Village, 4)
Radheshyam/s/o Rampratap/R.Gram, 5)
Shankarlal/s/o Matganjan/R. Village, 6)
Suresh Kumar/s/o Matganjan/R. Village, 1)
Rampal/son Rammanohar/R. Gram,

574

Privat
e

Agriculture

0.0830

"1) Chunkavan/son Ramcharan/R. Village, 2)
Gyan Singh/son Ramcharan/R. Village, 3)
Shivprasad/son Ramcharan/R. Village, 4)

Mrs. Chunaki/wife Shivprasad/R. Village, 1)

Rampal/son Rammanohar/R. Village

598

Privat
e

Agriculture

0.1030

"1) Anmol Singh/s/o Ram Pal/resident of
village, 2) Chitani Prasad/s/o Ram
Pal/resident of village, 3) Ram Vishal/s/o
Ram Pal/resident of village.

TOTAL

0.5442

S.No

Name of Village

Plot
No.

Type
of
Land

Nature
of Land

Acquire
d
Area(In
Hect.)

Land Owner/ Beneficiary Name

2

4

5

6

7

CHANDRAGAHN
A MAFI

385

Private

Agriculture

0.0028

Kamlesh Kumar son of Vishunath Residence:
Residential Village, Kallu son of Chunbad
Residence: Residential Village, Kunjilal son
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of Badluwa Residence: Residential Village,
Bhaiyalal son of Badluwa Residence:
Residential Village, Bhairon son of Chunbad
Residence: Residential Village, Rajkumar
son of Sadlu Residence: Residential Village,
Rani daughter of Chunbad Residence:
Residential Village, Rampyari wife of late
Chunbad Residence: Residential Village,
Rammurat son of Chunbad Residence:
Residential Village, Ramsanehi son of
Badluwa Residence: Residential Village,
Rameshwar son of Vishunath Residence:
Residential Village, Laxmi Prasad son of
Vishunath Residence: Residential Village,
Shivkumar son of Sadlu Residence:
Residential Village, Shivlal son of Chunbad
Residence: Residential Village.

390

Private

Agriculture

0.0331

Kalpana wife Dayaram residence: N.Village,
Savitri Devi wife Revati Prasad residence:
N.Village.

391

Private

Agriculture

0.0114

Idu son of Nurmuhammed Residence:
N.Village, Bakridi son of Nurmuhammed
Residence: N.Village.

392/

Private

Agriculture

0.0408

Anmolsingh son of
RampalResidence:Residentvillage,Chhitanipr
asad son of
RampalResidence:Residentvillage,Ramvishal
son of RampalResidence:Resident village.

392/

Private

Agriculture

0.1059

Anmritlal son of Gambhirwa Residence:
Residential Village, Ketaki daughter of
Bhuluva wife of Mohan Residence:
Residential Village, Kanchaniya daughter of
Bhuluva wife of Munnalal Residence:
Residential Village, Rajkaran son of
Bachchraj Residence: Residential Village,
Shiv Kumar son of Manna Residence:
Residential Village, Shiv Charan son of
Mahadev Residence: Residential Village,
Mrs. Phulmatiyya wife of late Bachchraj
Residence: Residential Village, Hari Prasad
son of Gambhirwa Residence: Residential
Village, Anmol Singh son of Rampal
Residence: Residential Village, Chhitani
Prasad son of Rampal, residence: N.Village,
Ramvishal son of Rampal, residence:
N.Village, Kamta Prasad son of Ramprasad,
residence: N.Village, Kamtaprasad son of
Ramprasad residence: N.Village,
Beniprasadsingh son of Ramprasad
Residence : N.Village, Beniprasadsingh son
of Ramprasad Residence : N.Village,
Ramnarayansingh son of Ramprasad
residence: N.Village, Ramnarayansingh son
of Ramprasad residence: N.Village, Santosh
Singh son of Shivmangal residence:
N.Village.

393

Private

Agriculture

0.1339

Anmol Singh son of Rampal Residence:
Residential Village, Chitani Prasad son of
Rampal Residence: Residential Village,
Ramvishal son of Rampal Residence:
Residential Village, Chhedilal son of
Ramruchi Residence: Residential Village,
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Bhurlal son of Raghuraj Residence:
Residential Village, Munnalal son of
Raghuraj Residence: Residential Village,
RamdayalNavaba. Age 17 years son of
Keshanpal S/o Rekhadevi Mother Residence:
Residential Village, Rekhadevi wife of late
Keshanpal Residence: Residential Village,
Laxmandayal Naba. Age 15 years S/o
Keshanpal S. Rekhadevi Maa Residence:
N.Village, Shripal S/o Raghuraj Residence:
N.Village, Lalli S/o Jagdev Residence:
N.Village.

7 549 |Private |Agriculture| 0.0135 | Vasudev son Ramnath Residence: N.Village.

o0

550 |Private |Agriculture| 0.0135 | Vasudev son Ramnath Residence: N.Village.

9 551 |Private |Agriculture| 0.0319 | Motilal son of Ramnath Residence: Village.
Dashrath son Rampratap residence:
N.Village, Punia wife Late Rampratap
residence: N.Village, Babbu son Rampratap
residence: N.Village, Radheshyam son
RamPratap residence: N.Village, Shankarlal
son Matganjan residence: N.Village, Suresh
Kumar son of Matganjan residence:
N.Village.

Dashrath son Rampratap residence:
N.Village, Punia wife Late Rampratap
residence: N.Village, Babbu son Rampratap
residence: N.Village, Radheshyam son
RamPratap residence: N.Village, Shankarlal
son Matganjan residence: N.Village, Suresh
Kumar son of Matganjan residence:
N.Village.

Kamta Prasad son of Ramprasad Residence:
N.gram, Kamataprasad son of Ramprasad
Residence: N.gram, Beniprasadsingh son of
Ramprasad Residence: N.gram,
Beniprasadsingh son of Ramprasad
Residence: N.gram, Ramnarayansingh son of
Ramprasad Residence: N.gram, Ramnarayan
Singh son of Ramprasad Residence:
Residential Village, Santosh Singh son of
Shivmangal Residence: Residential Village.
Rampal son of Rammanohar residence:
N.gram, Chunkavan son of Ramcharan
residence: N.gram, Gyansingh son of
Ramcharan residence: N.gram, Shivprasad
son of Ramcharan residence: N.gram,
Dashrath son of Rampratap residence:

13 575 |Private |Agriculture| 0.0037 N.gram, Punia wife late Rampratap
residence: N.gram, Babbu son of Rampratap
residence: N.Village, Radheshyam son of
Rampratap residence: N.Village, Shankarlal
son of Matganjan residence: N.Village,
Suresh Kumar son of Matganjan residence:
N.Village.

10 552 |Private |Agriculture| 0.0131

11 553 | Private |Agriculture| 0.0277

12 554 | Private |Agriculture| 0.0778

Dasharath son Rampratap residence:
N.Village, Punia wife Late Rampratap
14 556 |Private |Agriculture| 0.0547 | residence: N.Village, Babbu son RamPratap
residence: N.Village, Radheshyam son

RamPratap residence: N.Village.

Dasharath son Rampratap residence:
15 557 |Private |Agriculture| 0.0582 N.Village, Punia wife Late Rampratap
residence: N.Village, Babbu son RamPratap
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residence: N.Village, Radheshyam son
RamPratap residence: N.Village.

16

571

Private

Agriculture

0.0084

Deepchandra alias Abhilash son of
Sarjoprasad residence: N.gram, Dhanpatiya
wife late Sarjo Prasad residence: N.gram,
Phoolchandra son of Sarjo Prasad residence:
N.gram, Rampal son of Rammanohar
residence: N.gram, Chunkavan son of
Ramcharan residence: N.gram, Gyan Singh
son of Ramcharan Residence: N.Village,
Shivprasad son of Ramcharan Residence:
N.Village, Smt. Chunki wife Shivprasad
Residence: N.Village, Banjar Residence:
N.Village.

17

558

Private

Agriculture

0.1034

Kismat Ali son of wrestler Residence:
Residential Village, Kismat Ali son of
wrestler Residence: Residential Village,
Daddu Singh son of Ram Vishal Residence:
Residential Village, Naseeb Banu wife of
Kismat Ali Residence: Residential Village.

18

559

Private

Agriculture

0.0248

Gaya Prasad son of Rampal residence:
N.Village, Chunkavan son of Ramcharan
residence: N.Village, Gyan Singh son of

Ramcharan residence: N.Village, Shivprasad
son of Ramcharan residence: N.Village, Mrs.

Sukhpatiya wife Late Ramsi residence:

N.Village.

19

560

Private

Agriculture

0.0562

Idu son of Nurmuhammed Residence:
N.Village, Bakridi son of Nurmuhammed
Residence: N.Village.

TOTA

L

0.8148

BAIHAR
(LC-491)

444

Private

Agriculture

0.0225

Ajay/Ram Vishal/Baihar H. M. Ambedkar
Nagar Atarra, Aman No. Ba./Late English
Sr. RannuMother/Baihar, Jagdeiya/Late
Ganga Prasad/Baihar, Palak No. Ba./Late
English Sr. Rannu Mother/Baihar, Pawan
Kumar No. Ba./Rajabhaiya Sr. Siya Dulari
Mother/ Baihar, Poonam Devi N. Father/
Late English Sr. Rannu Mother/ Baihar,
Prabha Devi N. Father/ Late English Sr.
Rannu Mother/ Baihar, Rannu/ Late English/
Baihar, Rampratap/ son Devidin/ resident of
Village, Siyadulari/ Late Raja Bhaiya/
Baihar, Sanjay/ Ramvishal/ Baihar presently
residing in Ambedkar Nagar Atarra.

442

Private

Agriculture

0.0764

Kalluprasad/son Ramkaran/R.Village,
Kurohani/daughter Omkarprasad/R.Village,
Kusum/wife Awadhesh/R.Village,
Natthuprasad/son Ramkaran/R.Village,
Mithlesh/son Awadhesh/R.Village,
Santoshkumar/son
Awadheshprasad/R.Village.

591

Private

Agriculture

0.0124

Indira Devi/wife Ramsjeevan/R.Village,
Janardan Kumar/son Dwarika
Prasad/R.Village, Ramsaran/son
DwarikaPrasad/R.Village, Sanjay/son Kashi
Prasad/R.Village.

592

Private

Agriculture

0.0003

agprasad/son Sidhuprasad/R. Village,
Niranjan Prasad/son Chandrapal/R. Baihar,
Shyamkali/wife Chandrapal/R. Baihar

596

Private

Agriculture

0.0805

Anita/wife Birendrakumar/R.Village,
Deepakkumar N.B. Age 14 years/Son
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Birendrakumar Sr. Anita
(Mother)/Ni.Village, Poojadebi N.B. Age 15
years/Daughter Birendra Kumar Sr. Anita
(mother)/R.Village, Yogendra Kumar/son
Rambahori/R. Gram

595

Private

Agriculture

0.0304

Shivnaresh/son Rampratap/R.Village,
Suresh/son Rampratap/R.Village,
Indravati/wife late. Shivprasad/R.Village,
Kamlesh/son Shivprasad/R.Village,
Chandrikaprasad/son Shivprasad/R.Village,
Santoshkumar/son Shivprasad/R.Village.

TOTAL

0.2225

PATHRAUDI
(LC-492)

141

Private

Agriculture]

0.0116

Ajay Singh/son Ramkripal/resident of
village, Narayan Singh/son
Ramkripal/resident of village, Phool
Chandra/son Ramkripal/resident of village,
Lallu Ram/son Ramkripal/resident of
village, Satyendra/son Ramkripal/resident of
village.

140

Private

Agriculture]

0.0473

Rajaram/S/o Babu/Ni. Village, Munna/Son
Babu/Ni. Village, M. Sushila / Bewa Babu /
Ni. Village, Natthu/S/o Jaggu/Ni. Village,
Chandan/S/o Punna/Ni. Village, Gore
Lal/S/o Punna/Ni. Village, Hiralal / Son
Lakshmi Prasad / N.Village, Kusumiya /
Wife Late Lakshmi Prasad / N.Village.

139

Private

Agriculture]

0.0170

Ashok Kumar/s/o Dujwa/R.Village,
Chunabad/s/o Bodra/R. Village, 3) Dalla/son
Chunna/Ni. Village, Neelam Devi/daughter
Dujwa/R.Village, Pappu/son Chunna/R.
Gram, Pritampyare/s/o Dujva/R.Gram,
Badlu/s/o Chunna/R. Gram, Baura/Son
Chunna/Ni. Village, Munna/Son Chunna/R.
Village, Maikuwa/Son Mahadev/R. Village,
Rakesh/Son Bodra/R. Village, Raja,
daughter/wife Chunnu/resident Pathrauri,
Lallu/son Chunna/R. Village, Vimala
Devi/Wife Late Dujwa/R.Village, Santosh
Kumar/Son Dujwa/R.Village.

138

Private

Agriculture]

0.0249

Younger/Son Ramsevak/Resident of
Pathraudi, Ramsajivan/Son
Ramsevak/Resident of Pathraudi,
Ramsajivan/Son Ramsevak/Pathraudi Tehsil
Karvi.

136

Private

Agriculture

0.0162

Gopal/Son of Ramlal/Resident of Village,
Rajju/Son of Ramlal/Resident of Village,
Sudhir Kumar/Son of Keshav
Prasad/Resident of Village, Sunil
Kumar/Son of Keshav Prasad/Resident of
Village.

329

Private

Agriculture]

0.0564

Gopal/Son of Ramlal/Resident of Village,
Rajju/Son of Ramlal/Resident of Village,
Sudhir Kumar/Son of Keshav
Prasad/Resident of Village, Sunil
Kumar/Son of Keshav Prasad/Resident of
Village.

328

Private

Agriculture]

0.0407

Om Prakash/Son Fakira/R. Village,
Kamlesh/Son Fakira/R. Village,
Kishoriya/wife Jageshwar Prasad/R. Village,
Jageshwar Prasad/s/o
Shivdhani/R.Patharodhi, Natthu alias Ganga
Prasad/s/o Chunna/R.Village, Ramesh/s/o




24

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Fakira/R. Village, Rameshwar/son
Shivbalak/R. Village, Sister/wife Late
Chunna/R.Village.

326 |Private

Agriculture| 0.0331

Om Prakash/Son Fakira/R. Village,
Kamlesh/Son Fakira/R. Village,
Kishoriya/wife Jageshwar Prasad/R. Village,
Jageshwar Prasad/s/o
Shivdhani/R.Patharodhi, Natthu alias Ganga
Prasad/s/o Chunna/R.Village, Ramesh/s/o
Fakira/R. Village, Rameshwar/son
Shivbalak/R. Village, Sister/wife Late
Chunna/R.Village,

TOTAL

0.2472

KARVI MUHAL

250

Private

Agriculture

0.0088

Shankar, Sukhlal, Chhotelal,
Shekhar, Mahesh Prasad,
Lakshmi Prasad,
Phoolchand, Rajkumar
Premchand, Jageshwar,
Phoolchand, Shivbhajan
Rajesh, Babulal,
Ramlekhavan.

248/1

Private

Agriculture

0.0520

Shankar, Sukhlal, Chhotelal,
Shekhar, Mahesh Prasad,
Lakshmi Prasad,
Phoolchand, Rajkumar
Premchand, Jageshwar,
Phoolchand, Shivbhajan
Rajesh, Babulal,
Ramlekhavan.

TOTAL

0.0608

GRAND TOTAL = 3.6228Ha.
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